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REPORT

I, the Chairman of the Committee on Government
Assuratces of the Delhi Vidhan Sabha, having been
authorised by the Committee to present -the report
on its behalf, do hereby present this report for
the period between February,1994 to March,1995.
The Committee adopted the report at its meeting held
on the 13.03.95 .

2. The chief responsibility of the Committee
is to scrutinise the assurances, promises, undertakings
etc. given by Ministers from time to time on Ehe
floor of the House and to report on the extent to

which these have been implemented and, where implemented

whether this was done within the minimum time necessary-.

3 During the period under report, the Committee
held 17 meetings. The Committee considered all the
54 Assurances of the First session and 160 Assurances
of the Second session. The Committee heard the
representatives of the concerned departments on

these assurances in its meetings.

4. The Committee regret to report that there
is excessive and unjustifiable delay 1in implementation
of the assurances inspite of repeated advice to the
departments to avoid this wunhealthy practice. Very
few assurances were fulfilled within the stipulated
time period of 3 months. Where the Committee felt
that implementation of the assurances within this
period was not feasible, it allowed the departments
extension of time, which also was, sadly, not taken

advantage of.

A statement showing the particulars of those
assurances which were fulfilled, even if belatedly,
is shown at Annexure-I. Particulars of those assurances
which are yet to be fulfilled are shown at Annexure-

I1E.
o el
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Instances where the departments concerned

with the assurances have yet to fulfil or have fulfilled

the

(a)

(B)

assurances after much delay are quoted below:-

Assurance No.6 dated 21-12-93: In the course
of:  his statement on 21-12-93, the Hon'ble

Minister of Finance assured the House that

the applications received from the firms
by the Sales Tax Department for change of
address will be disposed of within 30 days.
In its meeting held on 20-6-94 the Committee
was informsd that the number of applications
received as on 1-1-94 was 4021 and on 31-
5-95 the pendency had been reduced to 2563.
The Committee pointed out that the assurance
of the Minister had not been fulfilled and
directed the department to provide a monthly
statement showing the number of applications
received and the number disposed. The
department could not provide a satisfactory
rreply in the Committee's meeting held on
23-9-94. In its subsequent meetings held
on 9-1-95 and 18-1-95 the representatives
of the Finance Department did not turn up.

The assurance is still pending.

Assurance No.ll dated 23-12-93: In response

to the Supplementary gquestion of Shri Nand
Kishore Garg; MLA, on 23-12-93 regarding
the delay in the functioning of the Lal Bahadur
Shastri Hospital in Khichripur and the
organisation responsible for the delay, the
Hon'ble Minister of Health assured the House
that he ‘'would provide the details to the
House. In its meeting held on 19-7-94 the
Committee directed the Secretary (Medical)
to provide the information regarding the
exact time when the Hospital was required
to be completed, the date when it was completed,
escalation in cost due to delayed completion

and the Agency responsible for the delay.
5 et
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However, inspite of taking up the assurance

in its subsequent meetings dated 22-9-94,23-

9-94, 9-1-95 and 18-1-95 the Department has
not been able to provide a satisfactory reply.
The Committe: was informed that the P.W.D.

has filed a @petition in the Hon'ble High
Court against the Contractor who had abandoned
the contract mid way. In the meantime the
Contractor had invoked the Arbitration clause
and had also been awarded a sum of Rs.93,621/-
besides 12% dinterest on this amount . The
total amount claimed by the <contractor was
Rs.15.10 lakhs. The Committee has directed
the department to inform the action taken
against the guilty, if any, and the decision
of the Hon'ble High Court at the earliest.

The assurance has been kept pending.

Assurance No.l1l6 dated 23-12-93: In response

to a Supplementary question of Km. Purnima
Sethi,MLA, the Hon'ble Minister of Development
assured the House on 23-12-93 that essential
services to the schools of the Delhi Government
would be provided at the earliest. This
assurance was considered by the Committee
in its meetings held on 3-6-94, 9-1-95, 18-
1-95 and 14-2-95 and sEill the Education
Department has not been able to convince
the Committee that these essential services
have been provided to the schools wherever

required. The assurance. is pending.

Assurance No.23 dated 23-12-93: Prof Pk .
Chandla, MLA, in his Starred question dated
23-12-93 desired to know the action taken

by the Government on the Report of the then
Secretary(Services) regarding Kidney racket.
The assurance was considered by the Committee
in its meetings held on 19=7-94, 22-9-94,
23-9-94, 9-1-95 and 18-1-95 but the action
taken report is yet to be provided. Finally
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the Committee has granted the department
time Lo kR March,1995 to provide the

implementation report.

Assurance No. 30 dated 24-12-93: In his

Unstarred question of 24-12-93, Prof P.K.
Chandla, MLA, has desired to know the reasons
for not <collecting the wvalue of 1land from
the allottees in the Shahzada Bagh Industrial
and Commercial Area (Inder Lok). The Hon'ble
Chief Minister assured the House that the
relevant information is being collected and
will be placed on the Table of the House.
The assurance was considered in the meetings
held on 14-6-94, 0-1-95, 18-1-95 and 1-3-
955 The Committee was informed by the
Department of Urban Development that the
allottees have been asked to pay the value
of the property @ Rs.512/- per Sqg. Metre.
The Department stated that majority of the
allottees, however, had not paid this sum.
In its meeting held on 18-1-95 the Committee
sought clarifications =~ from the Department
as to when this rate of Rs.512/- was

determined:; what was the last date of receipt

of outstanding dues; the total number of
allottees : and how much area was under
encroachment. The Department was also asked

to provide information regarding the action
taken to clear the encroachments. However,
these informations have not been provided

as yet.

Assurance No.33 of 24-12-93: In his Unstarred

question of 24-12-93, Shri Ajay Maken, MLA,
has desired to know the future of those
industrial units whose ad-hoc licences had
been stopped. The Urban Development Department
in its reply had stated that information

in this regard was being collected. The

i e
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assurance was considered by the Committee
in its meetings held on 14-6-94, 22-9-94,

23-9-94, 9-1-95, 18-1-95 and 1-3-95. The
Department provided a reply to the Committee
on 18~1-95. However, the Committee felt

that the reply was not satisfactory and sought
a detailed reply which has not been provided

as yet. The assurance is still pending.

Assurance No.52 dated 29-12-93: In the course

of the discussion on a Calling Attention
Motion, Shri Mukesh Sharma, MLA, had suggested
that a High Powered Committee should be
appointed to look into the allegations of
encroaching/grabbing of the land belonging
to Gaon  Sabha. The Hon'ble Minister of
Development, assured the House that a High
Powered Committee would be <constituted and
action taken against those found guilty.
The assurance was considered by the Committee
in its meetings held on 19-7-94, 23-9-94,
9-1-95 and 18-1-95. The Committee was informed
that the High Powered Committee had submitted
its report but it could not be provided without
the permission of the Hon'ble Lt Governor
of Delhi. The Committee directed the Department
to provide information regarding the persons
found fuilty and action taken/proposed to
be taken against them. The department sought
additional time which was granted by the
Committee. The department is expected to
reply by March,1995.

Assurance No.54 dated 29-12-93: During the

course of discussion on irregularities in
the allotment of land in villages the Hon'ble
Minister of Development assured the House
that the practice of allotment of 1land by

Gram Panchayats have been stopped as gertain

.--..n6
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irregularif?és had been noticed. However,
in the meantime, the matter of giving built
up plots under Bhukhand Nirman Yojna and
HUDCO Schemes was under consideration.

This assurance was considered by the Committee
in its meetings held on 19.7.94, 23.9.94,
9.1.95 and 18.1.95. The Committee was informed
that meetings with the Hon'ble Minister
of Development were held in this regard.
However, a final decision was vyet to be
taken. Acceding to the Department's request
for grant of extension of time, the Committee
directed that a satisfactory implementation

report be provided by March, 1995.

6. The Committee feel concerned about the
inordinate delay in the implementation of the assurances
given on the floor of the House by the various
departments. The Committee had fixed a time 1limit
of three months within which the departments should
implement the assurances. The Committee regret to
observe that out of the 54 assurances of the First
session and 51 assurances of the Second session taken
up for <consideration by the Committee, 11 of the
First session and 21 of the Second session are still
pending. The Committee may point out that such
delays result in unnecessary prolongation of the
assurances resulting 1in infirmities 9or inequities
having a bearing on the interests of he people.

The Committee desire the department concerned to
furnish the replies to the pending assurances as
indicated 1in Annexure-II as well as to the other
assurances which have not so far been taken up for
consideration by the Committee relating to the First,
Seéond, Third and Fifth sessions for want of replies

from the Departments within a maximum period of

viw e b
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three months from the presentation of this Report.

Henceforth the Committee will take serious

view of such delays.

DEEP CHAND BANDHU
CHAIRMAN, COMMITTEE ON
GOVERNMENT ASSURANCES

DELHI

DATED: 21st MARCH,1995
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Annexure-1I

PARTICULARS OF ASSURANCES FULFILLED

( FIRST SESSION )

S.No. Assurance Member(s) Brief Subject Time
No.&Date concerned taken
(1) (2) (3) (4) {5)
URBAN DEVELOPMENT
SLE No.1 Shri Mewa Ram Amount earmarked for the 13 Menths -
21-12-93 Arya development of JJ Bastis.
s No.28 Shri Suraj Pd Providing Civic faciliti- 12 Months
24-12-93 Paliwal es such as Electricity, Water,
Sewerage, Roads etc.
and regularisation of colonies.
3. No.32 Shri Nand Trunk Sewer Line work in village 0SMonths -
24-12-93 Kishore Garg Shakarpur and its adjacent areas
4. No.37 Shri Mukesh Regularisation of unregularised 12Months
24-12-93 Sharma colonies, development and
providing other facilities.
5: No.38 Shri Sahib Singh Repair of service lane in 12Months
24-12-93 Chauhan Shalimar Bagh,Delhi
B No.39 Shri Ram Bhaj Covering of drainage between O5Months
24~12-93 Sarojini Nagar Enclave and
Nauroji Nagar.
T No.40 Shri O.P.Babber Coverage of drainage (Nullah)in O5Months
24-12-93 Arjun Nagar,Safdarjung Enclave,
Green Park Ext., Gautam Nagar
ete.
g No.41 Shri Suraj P4 Installation of Diesel Pumps 12Months
24-12-93 Paliwal in the villages of Najafgarh
area to run tube wells.
9. No.42 -Do- Providing drinking water in the O5Months
24~12-93 villages of Najafgarh area.
0. No.43 Sufficient water supply to Delhi 12Months
24-12-93

e



(1) (2) (3) (4) (5)
i No.44 Shri Nand Kishore Sufficient electricity supply in 05Months
24-12-93 Garg North Delhi, particularly in
West Delhi.
FINANCE DEPARTMENT
12. No. (02 Self assessment of Sales Tax by OéMonths
21-12-93 the business whose yearly turn
over is upto 15 lacs.
13. No. 03 Enhancement of taxable sale amount. O6Months
21-12-93
14. No. 04 Issuance of cash memo against the 06Months
21-12-93 sale of item worth Rs.100/-
15, No. 05 Implementation of Turn Over Tax O6Months
21-12-93 System in place of present Sales
Tax.
LAND & BUILDING DEPTT.
le. No.07 Shri Mewa Ram Ligquidation of DM Chemicals O6Months
22-12-93 Arya and Swatantra Bharat Mills.
175 No.08 ~Do- Liquidation of DCM Chemicals OéMonths
22-12-93 and Swatantra Bharat Mills
18, No. 10 ~Do- Liguidation of DCM Chemicals 12Months
22-12-93 and Swatantra Bharat Mills
19, No.26 Dr Gyan Chand Allotment of residential plots, 0%Months
24-12-93 houses, shops, industrial plots
etc. to Scheduled Castes on cost
amount.
20, No. 34 Shri Darshan Kr Policy in respect of allotment OéMonths
24~12-93 Bahl of residential plots, houses, shops
industrial plots ete. to
Scheduled Castes on cost amount.
21 No.51 Creation of trans-Yamuna Develop~  05Months
29-12-93 ment Board, Water & Sewage Board,
State Electricity Board
and Slum Development Board.
22 No. 09 Shri Mewa Ram Number of authorised looms in O7Months
22-12-93 Arya Swatantra Bharat Mills.



(1)

(2)

(3)

(4)

(5)

MEDICAL & HEALTH DEPTT.

23%

24.

FOOD & SUPPLY DEPTT.

No.46
28-12-93

No.47

- 28-12-93

25,

26.

27.

28.

EDUCATION DEPTT.

No.12
23-12-93

No.13
23-12-93

No.1l4
23-12-93

No. 15
23-12-93

29.

30

31.

32.

33

35,

36.

37.

No.17
23-12-93

No.18
23-12-93

No.l1l9
23-12-93

No. 20
23-12-93

No.21
23-12-93

No.24
23-12-93

No. 50
29-12-93

No.55
29-12-93

No. 56
29-12-93

Shri Nand Kishore

Garg

Shri Deep Chand

Bandhu

Shri Swaroop Chand

Rajan

Shri Puran Chand

Yogi

Km.Purnima Sethi

Shri

Shri

Shri

Shri

Shri

Shri Gauri Shanker

Ram Bhaj

Matin Ad

Jitender Kr

Mukesh Sharma

Prem Singh

Bhardwaj

Providing encouragement to
people adopting Family Planning
Programme.

Central Coordination Council to
monitor the activities of
different Hospitals.

Action taken against the officials
responsible for issuing bogus
ration cards.

Ration Cards- for refugees from
Bangladesh.

Issuance of Ration Cards to
'Palledars' in East Delhi.

Ration Cards for people residing
on road sides.

Upgrading Primary School of
Munirka

-Do~
Lack of teachers in
RK Puram School

Lack of teachers in
Jafrabad School

Permanent buildings for schools
in resettlement colonies.

Opening of New Colleges.
Recommendations of Chattopadhya
Commissicn.

Irregularities in Public Schools

0O7Months

07Months

OeMonths

O6Months

O6Months

O6Months

O5Months
O5Months
Assurance
Dropped
12Months
12Months
0O6Months
1lMonths
Assurance

Dropped

Assurance
Dropped
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(1) (2) (3) (4) (5)

ADMINISTRATIVE REFORMS:

38. No.22 Shri Rajesh Sharma Reducing Paper Work in 09Months
23-12-93 Government Offices.

DEVELOPMENT DEPTT:

395 No.29 Shri Suraj Prasad Role of Panchayat in village 07Months
24~12-93 Paliwal development works

40. No.53 Shri Inder Raj Opening Work Centres in villages O6Months
29-12-93 Singh for needy persons.

SERVICES DEPTT:

41. No.35 Dr Gyan Chand Filling up of posts of SC/ST 09Months
24-12-93

TRANSPORT DEPTT:

42. No. 36 Shri Haroon Yusuf Restriction of vehicles passing 07Months
24-12-93 pollution in walled city.

SOCIAL WELFARE DEPTT:

43. No.49 Km. Purnima Sethi Constitution of Women's 09Months
29-12-93 Commission.

SECOND SESSION(ASSURANCES FULFILLED)

EDUCATION DEPTT:

1. No.60 Shri Deep Chand Filling up of posts of Teachers. 1llMonths
9-3-94 Bandhu

Za No.61 Shri Shish Pal Construction of School building  11lMonths
9-3-94 in Tuglakabad Extension.

3. No.162 & 74 Shri Brahm Pal Upgradation of School 11Months
9-3-94 in Ashok Nagar.

4. No.88 Shri Chand Ram Opening of New Colleges 11Months
23-3-9%4 in village Bawana.

5. No.99 Changing of medium of language 11Months
23-3-93 from Urdu to Hindi

6 No.62 Shri Mukesh Sharma  Implementation of recommendation llMonths
9-3-%4 Chattopadhya Commission.

T No.118 .Shri Deep Chand Filling up of vacant post 10Months

30-3-93 Bandhu

of Teachers.
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(1) (2) (3) (4) (5)

8. No.119 Shri Gauri Shanker Selection Grade of PGT 11Months
30-3-94 Bhardwa ]

. No.163 Smt Krishna Tirath Constitution of Sports 11Months
16-3-93 Authority.

10. No.166 Shri Prem Singh Opening of Women's College in 11Months
16-3-93 Village Bawana.

il No.172 Shri Shish Pal Changing of procedure of 11Months
30-3-93 selection of teachers.

12+ No.173 Shri Fateh Singh Filling up reserved posts in 11Months
30-3-93 Govt. aided schools.

URBAN DEVELOPMENT:

13. No.169 Sh. P.K. Chandla Constitution of Delhi Slum 10Months
24-3-93 Board.

14. No. 77 Shri Ram Bhaj Mobile Squad under DESU to 11Months
17-3-94 check theft of electricity.

15. No.91 Sh. Harun Yusuf Street lights in Village 11Months
23-3-94 Kilokri.

I65 No. 92 Sh. Nand Kishore Automatic system for street 11Months
24-3-94 Garg lights.

17 No.93 Sh. 0.P. Babbar Seperate Division for street 11Months
24-3-94 lights.

185 No. 94 Sh. Moti Lal Construction of Sulabh 11Months
24-3-94 Sauchalaya.

19 No.98 Sh. Madan Lal Gaba Sewer line in A.G.C.R. Encl. & 11Months
24-3-94 Dayanand Vihar.

20. No.1lll Sh. Ajay Makan Commissioning of Haiderpur 11Months
29-3-94 Water Plant.

20 No.122 Sh. Darshan Kumar Tariff on religious places. 11Months
31-3-94 Bahl

22, §§;§234 Shri Harii Kishan Withdrawal of Fuel Adjustment 11Montha

3 Charge.

23, No.95 Shri Ram Bhaj Charging of rates from the 11Months
24-3-94 Users of Sulabh Shauchalaya.

24. No.179 Shri Nand Kishore Farm Houses in Mehrauli 11Months

Garg
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(1) (2) (3) (4) (5)

TRANSPORT DEPTT:

255 No.70 Dr Gyan Chand Bus services in Mayur 11Months
16-3-94 " Vihar Phase-I & II.

26. No.1l64 Shri Ajay Maken Introducing 830 routes 11Months
16-3-94 on city bus services.

27 No.177 Shri Mukesh Increase in allocation 11Months
28-3-4 - Sharma of Sugar,Wheat and

Kerosene Oil.

28. No.178 Shri Chand Ram Increasing the commission 1lMonths
28-3-94 for Fair Price Shop owners.

29. No.181 Shri Parvez Opening Fair Price Shops 1llMonths
28-3-94 Hashmi in Batla House Area.

30. No.186 Shri Naresh Taking over of distribution 1llMonths
28-3-94 Gaur of Sugar.

* *
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PARTICULARS OF ASSURANCES NOT FULFILLED

(FIRST SESSION)

S.No. Assurances
No & Date

Member
concerned

Brief Subject

FINANCE DEPTT:

s No.6
21~-12-93

HEALTH & MEDICAL DEPTT:

2. No.11l
23-12-93

3 No.23
23-12-93

EDUCATION DEPTT:

4. Ne.16
23-12-93

o No. 25
23-12-93

URBAN DEVELOPMENT:

6. No.27
24-12-93

e No.30
24-12-93

8. No.33
24-12-93

FINANCE DEPTT:

9. No.45
24-12-93

Shri Nand
Kishore Garg

Prof PK Chandla

Km. Purnima
Sethi

Shri Rajesh
Sharma

Shri Rajesh
Sharma

Prof PK Chandla

Shri Ajay Maken

Prof PK Chandla

Clearance of cases in respect of
change of firms' addresses.

Number of beds in Lal BRahadur Shastri
Hospital near Khichripur.

Constitution of Committee to inquire
into the scandle of sale of Kidneys.

Schools running under Delhi Admn.
in RK Puram area and their
upgradation.

Burden of Books in K.G. and Primary
Standard.

Street Lights in village
Mohammadpur

Payment of allotment money against
allotment of Industrial Plots in
Inder Lok Commercial Complex.
Laying of cemented floor behind
C.C. Staff Quarters (Delhi Admn).

Ban con Bars in Hotels and
Restaurants.
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(1) (2) (3) (4)

LAND & BUILDING DEPTT:

10 No.52 Shri Mukesh Sharma Land scandal in Delhi dehat
29-12-93 particularly in Gaon Sabha Land.

DEVELOPMENT DEPTT:

Ll No.54 Shri Chand Ram Allotment of  agricultural land
29-12-93 , to Bhumiheen by  the Village
Pradhan during the year 1970-
75 and declaration of Bhumidhar.
PARTICULARS OF ASSURANCES NOT FULFILLED
(SECOND SESSION)
S.No. Assurance Member Brief Subject
No. & Date concerned

EDUCATION DEPTT:

i [ No.73
16-3-94
o No.75
16-3-94
3. No.86
23-3-94
4. No.1l17
30-3-94
5, No.120 & 121
30-3-94
6. No.168
23-3-94

URBAN DEVLOPMENT:

7= No.78

17-3-94

Shri Bodh Raj

Shri Brahm Pal
Shri Gauri Shanker
Bhardwaj

Shri Bodh Raj

Shri Jai Kishan &
Shri Vasdev Kaptan

Km. Purnima Sethi

Shri Mahender Singh
Sathi

Upgradation of schools of village
Jaitpur, Jassola, Tehkhand,
Harkesh Nagar, Tajpur Pahadi,
Mithapur etc.

Filling up of post of Teachers
in new Ashok Nagar School.

Retirement age of Education
Officers.

Filling up of post of Principals

and enhancing medical allowances
to teachers.

Provision of Essential Services
to schools.

Implementation of admission
policy by public shools.

Action against Ice Factories,
Furnaces and big Industries

in villages.
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(1) (2) (3) (4)
8. No.81 Shri Mahender Regularisation of those
18-3-94 Singh Sathi unauthorised colonies which
fall within the laid down criteria.
9. No.113 Shri Satya Prakash Compensation to those farmers
29-3-94 Rana ' whose crops were destroyed
due to fire.
10 No.125 Shri Satish Chand Repairing of roads etc. and
31-3-%4 Khandelwal improving drainage system in
Mukh Ram Garden.
11. 150 Shri Gauri Shanker Action against unauthorised
9-4-94 Bhardwa j markets/structures in Sadar
Bazar and Chandni Chowk area.
12, No. 151 Shri Darshan Kumar Supply of drinking water and
9-4-94 Bahl Sewer facility to trans-Yamuna area.
e No.75-A Ch. Prem Singh Provision of separate electric
17-3-94 connection for commercial as
well as domestic use in villages.
14. No.76 Shri Fateh Singh Charging of commercial rates
17-3-94 from the owners of 25 Sqg Yards
plots for running small shops
or business.
15, No. 149 Shri 0O.P. Babber Provision Of drinking water,
31-3-94 plantation, grass, shelters
and proper maintenance of Park
situated in A-Block Vikaspuri, Delhi.
16s No. 71 Dr Gian Chand Fixation of bus routes in the
16-3-94 trans-Yamuna area.
17 No.72 Shri Bodh Raj Constitution of Review Committee
16-3~94 for changes in the bus routes.
FOOD & SUPPLIES DEPTT:
18. No.128 Shri Sahib Singh Opening of Fair Price Shops
4-4~94 Chauhan and Kerosene O0il Depots in Cirlce

No.43 and 50.
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(1) (2) (3) (4)
19 No.129 Shri Rajender Opening of Kerosene Oil Depot
4-4-94 Gupta in place of cancelled Kerosene
0il Depot.
20. No.193-A Shri Sahib Singh Action against running of more
4-4-94 Chauhan than one Fair Price Shop and
Kerosene 0il by the members
of same family having blood

*

relations.



